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Title: Discussion regarding acute problems being faced by poor people due to non-availability of foodgrains. (Concluded)
MR. CHAIRMAN We shall now take up the Discussion under Rule 193 — Shri Bikram Keshari Deo.

SHRI BIKRAM KESHARI DEO (KALAHANDI): Mr. Chairman, Sir, at the outset, | would like to thank the Speaker and
the Business Advisory Committee for allowing this discussion under Rule 193. It is regarding a very important issue,
not of today but also of the past, and also of the future. Let us hope that it is not there in the future. It is regarding
poverty alleviation and non-availability of foodgrains in various parts of the country.

Sir, it has been observed that in the last 50 years, a lot of achievements have been made but till today, there are
pockets of poverty; downtrodden people are there; backwardness is there; and shortage of food is also there. So,
these problem pockets have to be attacked so that we can eradicate poverty altogether.

I would like to stress here that when our country became Independence 54 years back, the biggest problem which
we were facing then was poverty. It was the area to be tackled seriously. Significant achievements and economic
performances have been made. The foodgrains production has grown three-fold. We are the largest producer of
milk in the world. The development of human skills has been remarkable. Great progress has been made in atomic
energy, space programmes and space research. We have been able to launch communication satellites and erect
nuclear plants. But, at the same time, the minus side is that two-thirds of the population are below the poverty line.
Sir, this can be categorised into three categories.

The first category includes at least 300 million people who are living in absolute poverty and for whom, managing a
whole square meal is a major problem. Then, the second category includes another 300 million people with a low
income, who could manage with their basic emoluments a square meal a day but they cannot avail of the basic
facilities and amenities, which are required in a democratic set up. Sir, these 600 million people are the people,
whose poverty has to be alleviated.

But | am sorry to state that since the last 54 years, this has not been done sincerely. You will find pockets of poverty
everywhere in the country. Take the case of Satna and Chitragud areas in M.P and Nandur area in Maharashtra
where there were some allegations that 2000 people had died because of the failure of the PDS system there.

Then in the Baswara, Dungarpur and Udaipur areas of Rajasthan, there were allegations that starvation deaths had
taken place. Who are the Governments there? There is the Congress Government ruled by the Congress Party
there. | would say it has been a general habit. When the Congress Party was ruling in Orissa, that time also
starvation deaths had taken place in Kalahandi and other regions.

| am happy that this discussion is taking place basically when the Leader of the Opposition got up and mentioned
about starvation deaths. Probably, there was this news from The Times of India. In the front page of it, it has come
out as "Mango kernels, wild fruits are starvation deaths." Incidentally, this constituency, where the people are
suspecting starvation deaths, belongs to the ex-Chief Minister of Orissa. He had won a by-election there. But still
today there is no infrastructure to take the PDS and things are in a very bad shape there. In fact, it is a distressed
area. So, keeping all this in view, we have to see the general perspective as to how our country can come out of
this morass which is giving us a bad name. It cannot come out in three years. We have just come to power three
years back.

We are very proud that from the Red Fort in 1998, the Prime Minister had announced a programme, known as,
'KBK programme' to tackle poverty in the drought-prone, problematic areas in the State of Orissa. It is known as
'KBK..

You will see there have been different views regarding poverty. Regarding the people who are living below the
poverty line, Shri V.N. Dandekar and Shri Nilappan, as early as in 1970, have said that 30-35 per cent of the people
are living below the poverty line. Some said it was 85 per cent. Then, the Experts Group's calculation on poverty
line in 1987-88 was as high as 39 per cent. Then, the Planning Commission in 1993-94 when Shri Narasimha Rao
was the Prime Minister, had put the percentage at 19. That means, during his time, all the people had come above
the poverty line. It is quite strange because the maximum number of scams took place during that time.

When the Prime Minister had gone to Orissa, he announced this KBK programme for Rs.4,000 crore. A long-term
action plan was announced. But it never took off and the first allocation they had given was only Rs.1 crore. That
also went for soil testing. You announced a package of Rs.4,500 crore to be spent in seven years to mitigate
poverty in these areas. Then the news came from the Planning Commission. During the United Front's Government
in 1996-1998, the Planning Commission said that 36 per cent of the people were under the poverty line. The
International Council of Research in International Economic Relations said that poverty is stagnant at 39 per cent.
So, there are a lot of views as to how many people are living below the poverty line. But here | would like to stress



that the concentration of below poverty line people is in the backward regions of various States throughout the
country. Our aim should be to tackle their problems and solve them.

Regarding poverty line, it has now been established that 300 million people are below the poverty line as per the
calorie intake of 2,400 calories in rural areas and 2,100 calories in urban areas.

18.20 hrs. (Shri P.H. Pandiyan in the Chair)

Keeping this in view, it has been seen that in these backward pockets, people are really hard of getting food but our
Government wants to give them food. Our hon. Minister is here. In this august House, he has said that there is
enough stock of foodgrains in the country but the States are not lifting them. The States are not taking and giving
foodgrains to the people.

There is the Antyodaya Yojana and there is the Food-for-Work Programme but the offtake of foodgrains is not
there. It has been seen that since the last few years, the PDS has not been revamped properly. This has to be
done properly. Otherwise, a lot of people will suffer from shortage of food.

There is another piece of statistics that | would like to quote here. After 50 years of Independence, two out of every
five malnourished children in the world are Indians. What a shame! We are one of the 12 growing industrial nations
in the world but till today two out of every five malnourished children in the world are Indians. At 40 per cent, India
has the largest number of malnourished children in the world. In the last fifty years, who was running the
Government for the majority of the time? Who was ruling this country till the Eleventh Lok Sabha? It is a matter of
shame! Today, we are saying that we are going ahead. We are trying to go ahead. We are trying to break that cold
ice, which had completely stopped growth in the last 50 years. We want to get a change. The NDA Government
wants to get a change and the people of India have given a mandate for that. With this mandate, we plan to achieve
some results by the end of this term.

It has also been seen that most of the rural people do not get a balanced diet. They do not get a balanced diet in
India and suffer from endemic malnutrition. There has been a severe neglect in the healthcare sector, which directly
leads to a proper healthy citizen, in the rural areas of the country. That has also not been looked into. Eighty-five
per cent of pregnant mothers in the country are anaemic till today. We have already entered the 21st century. Al
these problems are staring us in the face; all these problems are staring in the face of the largest democracy of the
world. It is a challenge; we have to wipe them out.

Though life expectancy has gone up from 32 years in 1952 to 61 in 1995, even today, as per the Human
Development Report, India ranks below Myanmar and Vietham. We have not been able to compete with the East
Asian tigers, whether it is in the industrial sector or in GDP growth rate. We have not been able to compete with
Japan. | think, | am deviating from the point on poverty, but it is also related to the complete growth of the economy.
If | speak about China, | think, our Communist friends would be happy. In China, they have completely changed the
policy. They have gone in for liberalisation.

They are calling in multinationals, and the foreign direct investment in China is one of the highest in the world. After
they took an about-turn, their economy is also surging high. ...(Interruptions)

SHRI N.N. KRISHNADAS (PALGHAT): Could you follow that?

SHRI BIKRAM KESHARI DEO : We will follow the good points, if required, but we cannot follow all the points.
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SHRI BIKRAM KESHARI DEO : The Chinese have opened the borders.
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SHRI BIKRAM KESHARI DEO : We are also inviting foreign direct investment.
MR. CHAIRMAN : Please do not invite interventions.

SHRI BIKRAM KESHARI DEO : Okay, Sir. It has been seen ...(Interruptions)
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MR. CHAIRMAN: Shri Swain, you cannot talk like that.

SHRI BIKRAM KESHARI DEO : In the health sector, we are spending only two per cent of our GDP. As per World
Health Organisation's stipulation, six per cent should be spent from the Budget on health care. Our spending is
abysmal. We are spending only two per cent. This has been the general practice for the last 50 years. We hope, in
future, our expenditure on health care will go up. Therefore, emphasis should be given to a healthy and strong
society.

Then, | would like to quote something from the Distress Index. The number of people without basic sanitation
facilities, a necessity for good health, is 640 million. In the last 50 years, we could not create sanitation facilities for
the people. We have launched fresh programmes so that more people could get sanitation facilities.

As | said earlier, nearly 80 per cent of India's pregnant women in the age group of 15 to 49 suffer from anaemia,
while one-third, who are under 16, are forced into child labour.

We are independent for over 50 years now and we are in the Twenty-first Century. Why did our predecessors, the
previous Governments, not think about it? They never thought about it. They gave slogans, like "mi&t gerait” and "&,
Fuel sk #H, but nothing was achieved.

Talking of shelter, in mega-cities, like Mumbai, 47 per cent of the people live in slum areas. T hirty-four million
families do not even have a place to live. Assuming an average of five persons per family, nearly 170 million people
in India are without a roof over their heads. So, in these adverse conditions, it is a legacy which we inherited from
the previous Governments, it will take some time for us to settle down. ...(Interruptions)

MR. CHAIRMAN: May | appeal to the Members not to speak like that?
SHRI BIKRAM KESHARI DEO : | am quoting from the Union Budget for 2000-2001. ...(/Interruptions)
MR. CHAIRMAN: Without the permission of the Chair, you cannot sit and speak like that.
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MR. CHAIRMAN: Shri Bikram Keshari Deo, please address the Chair and do not look at them.

SHRI BIKRAM KESHARI DEO : Sir, now | would come to the KBK areas in respect of which the issue of starvation
deaths, in spite of availability of plenty of food, were raised by the Leader of the Opposition. It has been said by the
hon. Minister for Consumer Affairs in this House that there has been on no off-take in these areas. The Public
Distribution System is required to be improved. It has been alleged that there have been starvation deaths in
Kashipur.

Sir, | have a letter here from the Collector of that area. The report of the Collector says that the deaths in the area
were not because of starvation, it was on account of consuming poisonous food...(/nterruptions) some roots and
all...(Interruptions)

SHRI AJOY CHAKRABORTY (BASIRHAT): Why did they take poisonous food?...(Interruptions)
MR. CHAIRMAN : You speak when your turn comes. ...(Interruptions)

SHRI BIKRAM KESHARI DEO : | am giving the report...(Interruptions)

SHRI AJOY CHAKRABORTY : It is misleading...(Interruptions)

MR. CHAIRMAN: It is his view. You cannot impose your views on him....(Interruptions)

MR. CHAIRMAN: The Member is entitled to have his say. ...(Interruptions)

SHRI ANIL BASU (ARAMBAGH): Who poisoned the food?...(Interruptions)

MR. CHAIRMAN: You cannot block his way....(Inferruptions)

SHRI BIKRAM KESHARI DEO : Nobody poisoned the food...(Interruptions)

SHRI BHARTRUHARI MAHTAB (CUTTACK): He is reading out a letter of the Collector of Raigara about food
poisoning and not poisoning of food...(Interruptions)



SHRI AJOY CHAKRABORTY : How did it happen...(Interruptions)
MR. CHAIRMAN: How can you just get up like that. Please sit down....(Interruptions)
SHRI AJOY CHAKRABORTY : Sir, he is misleading the House. ...(Interruptions)

SHRI BIKRAM KESHARI DEO : Sir, | am not misleading the House...(Interruptions) We will not allow starvation
deaths in Orissa under the present BJP Government...(Interruptions)

MR. CHAIRMAN: Hon. Members, you know the present amended rules.

SHRI BIKRAM KESHARI DEO : Sir, there had been a writ petition filed in the Supreme Court in 1985. Congress
Governments were then in power both at the Centre as well as in the State of Orissa. There was an enquiry
conducted. The High Court also admitted a PIL no. OGC 3157/86 and OGC no. 525, 1989. A district judge was
appointed to look into the starvation deaths in Kalahandi, that is the constituency | represent. The enquiry findings
revealed that starvation deaths had taken place there. The Congress Governments were then in power both at the
Centre as well as in the State of Orissa. The Indian Peoples' Front also filed a Writ petition. We had given a PIL in
the Supreme Court. An enquiry was initiated and it was confirmed that there were starvation deaths. All these
evidence are there.

Sir, our Prime Minister announced from the ramparts of the Red Fort that this Government will eradicate poverty
from Kalahandi, Bolangir and Koraput. This was never mentioned by any previous Prime Minister. He had shown
his concern for the poor people of this country, for the down-trodden and backward regions of the country. So,
there is the political will to achieve it. This political will was lacking during the previous Governments. Here our
Government has the political will to achieve it. | am saying that deaths took place...(Interruptions)

MR. CHAIRMAN: Nothing will go on record.(Interruptions) *

SHRI BIKRAM KESHARI DEO : Our Government has decided to initiate and implement the Long-Term Action Plan.
The Central Government asked the State to prepare the Long-Term Action Plan, not like the action plan initiated by
the Government of Shri Narasimha Rao, based on his political speech in Kalahandi, which never took off. Our
Government has decided to implement this revised Long-Term Action Plan in this area in order to get the people
above the poverty line. Seventy-five per cent of the people here are living below the poverty line.

I would like to give some statistics of Raigada District which | have got with me here. These are the indicators of
backwardness of KBK Districts, of Kasipur in Raigada District where the starvation deaths have allegedly taken
place.

In this area, 72.03 per cent of the population lives below the poverty line. Rainfall here is very heavy, but this year
there have been no proper crops, as a result of which there is no work. After the Long-Term Action Plan is
approved, the work will start there. The crop of rice is very low, and the crop of wheat in the entire District of
Raigada is only 26 quintals. These are the indicators of backwardness in those areas. So, to get the people above
the poverty line, steps should be taken.

In the period before the Long-Term Action Plan was sanctioned, our Government has taken steps. They sanctioned
about Rs.174 crore for this year. | thank the Minister of Tribal Affairs and his Ministry. They have sanctioned tribal
hostels for these areas. You will see that the dropout rate of children from the schools in these tribal areas is nearly
80 per cent. They do not cross the primary level. They drop out of the school at the second or the third grade. So,
to arrest this trend, tribal hostels have been built. In Bolangir 25 hostels, in Kalahandi 25 hostels, in Koraput nearly
105 hostels, in Malkangiri 53 hostels, in Noapara 36 hostels, in Raigada 92 hostels, and in Sompur 8 hostels have
been built.

| also thank the Minister of Water Resources who has given a special package for this area. Poverty in this area is
drought-related. Because of the drought there is migration. People are leaving their homes and hearths. Because of
the drought the economic standard is not growing in spite of the fact that there are a lot of rivers there. The AIBP
programme is being implemented with full spirit in the KBK areas where 90 per cent of the allocation comes from the
Central Government and ten per cent from the State Government. In these circumstances, we hope to come out of
the abyss of poverty and the allegations of starvation deaths being made by Members on the other side. They
should see for themselves as to what they did for these areas over the last fifty years.

There are backward pockets in Chhattisgarh also. Hon. Member of Parliament from Chhattisgarh is sitting right in
front of us. He knows that Chhattisgarh is one of the most backward regions of the country. Nothing has been done
in the past to improve the situation. Though endowed with vast natural resources, though endowed with forests,
since all these years people have been selling their children there. Shri Mulayam Singh spoke about the sale of



children there. He is right.

Children are being sold in those areas
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Sir, in Uttar Pradesh, 80 per cent of the women folk do not cross even second grade in schools in the rural areas.
Uttar Pradesh is one of the most backward areas. Nothing has improved in those areas.
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MR. CHAIRMAN : Please conclude now.

SHRI BIKRAM KESHARI DEO: Mr. Chairman, Sir, you are giving me very less time.
MR. CHAIRMAN: You have already taken enough time.

SHRI BIKRAM KESHARI DEO : Sir, | have not taken enough time.

Anyway, | hope that the Government will sanction long term revised action plans and see that the poor people in the
far-flung areas, backward areas of the country are looked after properly.

With these words, | conclude.
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forg et 81 TR odiaa 39w & srRfeeg st &= wean & - "The State shall, in particular, direct its policy towards
securing--

(a) that the citizens, men and women equally, have the right

to an adequate means of livelihood;"

B 39 A1 g7 | adihet 39 3T T HET B -

"That children are given opportunities and facilities to develop in a healthy manner and in conditions of
freedom and dignity and that childhood and youth are protected against exploitation and against moral
and material abandonment.”

T IR T 1 @ &, ARAE 3R Tad TR IR O 3@ ¢ Al B TAW ) I8 et gard i 21 anféwar 43 71 wear &1 "Living wage,
etc., for workers."

"The State shall endeavour to secure, by suitable legislation or economic organisation or in any other
way, to all workers, agricultural, industrial or otherwise, work, a living wage, conditions of work ensuring a
decent standard of life and full enjoyment of leisure and social and cultural opportunities and, in
particular, the State shall endeavour to promote cottage industries ..."

T & 3N I @iie el Hodl| w0i @iiq T8 Hepan, i &9 SSTAIST 31t Ta-He B! &g B @© &, ddif gd O aa™ & forg, Hr
3R JHaT F a1 B B g, B W W@ g ® &€| (aum)

SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): | would like to ask you whether all the articles of Directive
Principles of State are relevant or not.

SHRI SHIVRAJ V. PATIL : Yes.

SHRI TRILOCHAN KANUNGO : If so, what have we done?...(Interruptions)
SHRI SHIVRAJ V. PATIL : Please do not divert. ...(Interruptions)

MR. CHAIRMAN : When you get your chance, you ask.

SHRI SHIVRAJ V. PATIL : Why? | am quoting the relevant articles. | am not quoting irrelevant articles. | cannot
discuss the entire Constitution. | am saying that these are the articles, which put the obligation on the Government
to take certain steps to make certain policies and then to implement those policies. | am not discussing the entire
Chapter on Directive Principles or the entire Constitution or all other wrong things. Then article 47 says:

"The State shall regard the raising of the level of nutrition and the standard of living of its people and the
improvement of public health as among its primary dutiesa€| &€, "

...(Interruptions) | am reading the relevant articles. Other things are irrelevant....(/nterruptions)
MR. CHAIRMAN: He is speaking. Do not interrupt. Do not obstruct.

SHRI SHIVRAJ V. PATIL : Why are you feeling so agitated? | am not saying anything which is not acceptable. | am
saying that these are the articles, directions given by the basic law of the country to the Government of India and
also to the State Governments. These obligations have to be fulfilled in co-operation and co-ordination between the
Government of India, the State Governments and other organisations at other levels like the Zilla Parishad, Taluka
Samitis and Panchayats. Now, please for God's sake, do not attach importance to the loss and profit principle. Loss
of life cannot be compensated by any amount of money. 95 ! @15 @iaa & 8l iRk # FHe1 asd g 5 I8 dH Ao BRI
FHE qTEl TE &1 AT WA D1 U SHTE X e & AR 981 & 6y AR a1 B, qW AN @1 we qrior 9 § surer 81 fEEree o
TErS 3Tl &, 981 3R Surer 21 3y g@& HAt W g € 3R 9.l B grerd MUl AleH &l fha ar v i@l § A @ 3ify 31y el I8 '
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SHRI RUPCHAND PAL (HOOGLY): Mr. Chairman, Sir, 'bursting godowns and starving deaths' is, of course, a sad
commentary on the state of affairs but it is saddest when this happens in a post-Pokhran, 21st century India.

Sixty-one million tonnes of food grains are at the Central Pool and the buffer normis 24 million tonnes or a little
more than that. For the last three months, covering different parts of the country — not only in Orissa, not only in
Chhattisgarh, not only in Gujarat, not only in Maharashtra, Rajasthan or Himachal Pradesh - in almost all the
drought-prone areas, there have been cases of starvation deaths.

What is wrong? Is something wrong with the system, which is basically anti-poor? Is it because of the wrong
policies, particularly the policies with regard to the food management? Is it because of wrong policy with
overemphasis on export, removal of quantitative restrictions as a result of which the peasantry is suffering? Is it
because of wrong agricultural policy as a result of which food production is declining? Last year, there was a
decline in food production to the extent of 12 million tonnes. It is not a small quantity.

There are many other areas where wrongs have been committed. For example, the Government is waxing
eloquence that there is a decline of ten per cent in poverty level, although no economist who studied this problem of
poverty agreed with it. Even the national accounts data is not conforming to that. In the Planning Commission, a
debate is raging. There is a strong opinion that after the economic reforms, poverty has accelerated not only in the
rural areas, but also in the urban areas.

| will give you three or four examples. | was a child when the great Bengal famine took place. At that time, fifty lakh
people died in United Bengal, and a person like Pandit Nehru said, "Why are the people not looking at the
godowns?" There was colonial rule, there was hardly any democracy, and the hoarders had the freedom to hoard
as much as possible.

Today, we are in the Twenty-first Century, there is an elected Government which claims to be different from the
Congress which had done all these things during the last 50 years as a result of which poor people suffered. The
same tribal population, women and children are at the receiving end today, be it in Maharashtra, Orissa, Rajasthan
or Gujarat. People who had not been victims of starvation earlier have now been added, be it in Kerala, in the
industrial areas because of the policy of closure of units, even profitable units, in the informal sector, in the
unorganised sector, in the village and small industries. The recent deaths in Kerala are an example of the wrong
policies of liberalisation as being applied to the small and village industries.

The loss of jobs is not a new thing, particularly in the rural areas during the periods of drought, floods, cyclones and
earthquakes. We know that special measures have to be taken. Orissa had an unprecedented super-cyclone,
followed by flood and drought. There are some districts, like Kalahandi, where people are dying because of



starvation. Kalahandi deaths have been discussed in the United Nations also. | remember, one Judge has gone
there to see for himself as to what was happening there. Though we had many differences with late Shri Rajiv
Gandhi, he had decided to see for himself as to what was the problem of Kalahandi. A lot of research work has
been done on Kalahandi. There was a time when Kalahandi was a granary for the surrounding areas. Now, it is a
place which is chronically affected by drought and people are dying. After the super-cyclone, more than one million
people had fled their villages. Out of them, 80 per cent are from Kalahandi, Bolangir and other places.

The same people are starving right now. The Government says, ‘why are they starving? We have already declared
“food for work' for them' but the they are not taking it'. There is no off-take. Why is it so? Is it for nothing? Are the
State Governments so callous and the Central Government alone is very bountiful, generous and sensitive? No. It
is not that. It is because of a great error, a misjudgement and because of the wrong policies initiated by the
Government in regard to the PDS. The Government has taken away the APL and is targeting only BPL. On the one
hand there has been a rise in the prices of the foodgrains and on the other hand there has been a squeezing of the
PDS by dismantling it. Who will decide the point up to which a person would be categorised as a BPL or an APL?
The units are closing down; the small industries are not having their jobs as they had earlier, the village industries
are suffering, the weavers are not having job. The weavers in Andhra Pradesh, the gold smiths in Tamil Nadu, the
construction workers in Kerala are all suffering. It is not the case alone with tribals, women and others. They have
all along been a victim of starvation, sometimes a little less and sometimes a little more. But this has been a regular
feature, particularly after the natural calamities. The situation has further deteriorated on account of the wrong
policies of the Government, bad food management and bad philosophy adopted by this Government. The
Government did not know the way out of the situation.

Sir, Dr. Swaminathan is a legendary leader in the field of food management and food production. His name has
been considered for many international awards. He has presented a map on food insecurity in India. It was released
by no less a person than the hon. Prime Minister, Shri Atal Bihari Vajpayee. What has Dr. Swaminathan said? He
has said that food management in India is distorted. It is over-centralised. The procurement is centralised. The
storage is centralised and in a vast country like India, it should just be the opposite. It should start from the
household level. A woman should be at the centre of food management. From there it should go to the Gram Sabha
level, the granary bank, and then it should go to the State level and then finally it should go to the central level. But
it is just the opposite here.

Sir, next is the question of Community Granary Bank movement. Dr. Swaminathan says, "the time is opportune to
launch an imaginative community grain bank in which 200 tonnes of wheat or rice, locally acceptable, and staple
food such as Ragi, Jawar, Bajra, Maize also could be added, to start with, in remote areas. It takes a lot of time to
carry the food from the Central Storage Plant to the desert areas of Rajasthan, the hilly areas of Himachal Pradesh
- it will go by wagons and then unloaded at a point and then from one point it would be taken by truck and a lot of
time would be consumed - actually it denies access to food to the poor people who are in need of it. It is not a new
suggestion, it has been pending with the Government for a long time now, that 25,000 grain banks should be set up
within a few months. He had said, “within a few months'. He said this in the month of April.

The situation is becoming graver and graver day by day. Media reports about starvation death started appearing.
Any Government worth its name should have responded to this call by such an eminent person who has been doing
the greatest service to Indian agriculture. He asked the Government for only five million tonnes of foodgrains with
which granary banks in 25 Gram Sabhas could be set up first which could be followed by another 25 Gram Sabhas
later. Why did the Government not respond? Why did the Government not come forward to get away from the
present over-centralised system to the reality-centred system?

The Government proposed a decentralised system to discuss for which it had called the Chief Ministers' meeting on
the 215! of May. The Chief Ministers did not agree to the decentralised system proposed by the Government.
Where are the States going to get money from for the procurement? If the Government wants to bring in the
decentralised system it has proposed, let the States be given five years' transition time so that they can adjust to
the new set up. Give them the required money. Ask the banks and other financial institutions to provide money to
the States. No, the idea of the Government is to corporatise this, to absolve itself of this responsibility, and to make
people suffer and then accuse the State Governments for their sufferings.

Implementation of food-for-work programme is one way to save the people from starvation. | am speaking from our
own experience. Let the Minister not take it otherwise. My colleagues are here. In 1978, when the worst ever floods
in the history of the State hit West Bengal, everyone had written off West Bengal. People started saying that in
1943 during the days of United Bengal, Bengal could be saved even after a loss of 50 lakh human lives, but it was
not possible for Bengal to survive after what happened to it in 1973. Morarji Desai was the Prime Minister then. We
approached him. We had many differences with him. Yet, the people of Bengal remember him even today for what
he had done for Bengal. He gave Rs.500 crore for food-for-work programme. He promised that he would give
whatever amount was needed to rescue West Bengal. We had differences with Morarji Desai. Still, it is written in



history that he forgot the political differences and came forward to help Bengal, and Bengal was saved.

Bengal suffered one of the worst floods in the year 2000. The loss suffered was to the tune of Rs.6,000 crore,
taking into account the crop loss and all those things. We repeatedly appealed to this Government for giving us
food-for-work programme and other measures. This is not the occasion to say this - but | cannot forget the
sufferings of the people of Bengal — but the Central Government did not help the State. It gave only Rs.103 crore.
Repeated appeals were made by the MLAs and Members of Parliament, irrespective of their political affiliations, but
the Government of India did not give anything to the State. Still, can anyone say that there had been a single case
of starvation death in West Bengal, in spite of the seriousness of the situation?

It became possible in West Bengal because we have the Panchayati System where people at the grassroots level
control the Gram Sabha, the canards spread by some people apart. We remember that it was Rajiv Gandhi — we
had a lot of differences with him — who held the Panchayati Conference at Salt Lake, Calcutta. He was bold enough
to say, "l cannot but praise the Panchayati system of Bengal. | want to take it as the model." It is on record.

Shri Mani Shankar Aiyar prepared the draft. He knows it.

Sir, where we are to be criticised, they may criticise us. We do not say that we are committing all sorts of right
things. We may also commit wrongs. So, where we have done wrongs, we should be criticised. It will help us. But
when we are doing the right thing, why should they not appreciate and say that it is good and this should
continue?...(Interruptions)

SHRI KHARABELA SWAIN : May | ask you a small question?

SHRI RUPCHAND PAL : No, | am not yielding.

MR. CHAIRMAN : Shri Kharabela Swain, he is not yielding. Please take your seat....(Interruptions)
MR. CHAIRMAN: Nothing will go on record except the speech of Shri Rupchand Pal.(Interruptions)*

MR. CHAIRMAN: Shri Swain, please take your seat. | have not granted you the permission to speak.
...(Interruptions)

MR. CHAIRMAN: Nothing will go on record except what Shri Rupchand Pal says. (Interruptions) *
(* Not Recorded)

SHRI RUPCHAND PAL : Sir, even in Kerala, starvation deaths have taken place near its capital,
Thiruvananthapuram. It is to be noted that even in a State of Kerala where the public distribution system is really
well managed, such deaths are occurring. Kerala perhaps has one of the best PDS systems in the country. Kerla is
much more advanced in terms of socio-economic development. It is more advanced in terms of literacy and
empowerment of women. Kerala is not like the BIMARU States.

Sir, even in the town areas of Kerala, people are dying of starvation. Just during August, this month itself, 21 tribal
people have died of starvation in Wynad and Attappady areas of Kerala.

Something is happening which is related to a reckless and directionless liberalisation policy. People are losing their
jobs. According to a rough calculation, more than 12 lakh people in different public sector undertakings have lost
their jobs followed by the loss of jobs in the allied areas. More than 2 crore people have lost their jobs during the
last two years. Production in the rural areas is going down. There has been a decline in the foodgrain production by
six per cent during the last one year.

Sir, what is more frightening is that the population growth rate in India is 1.8 per cent while the foodgrain production
rate is just 1.5 per cent. What does it signify? It signifies that there is going to be a situation of chronic famine in
India.

We are in the 215! Century. After the Pokhran-II, they were claiming that India shall have 9 per cent growth, India
shall be the Superpower, India shall be IT Superpower and all those things.

Population growth has far surpassed. It is a distortion which has taken place during the last two years. Because of
Green Revolution and many other measures in agriculture, we had improved substantially in our agricultural
production. But what is happening? It is declining. In one year, the net availability, from your own figures, is 12
million tonnes. As regards rice, in 1995, the annual per capita availability was 80.3 kilogram. Today, it is 74
kilogram. For wheat, in 1995, 63 kilograms was available annually and now, it is 57 kilogram. In 1995, 23.7 kilogram
of other cereals were available annually and in 2000, it was 21.9 kilograms. The total net availability of foodgrains
in 1995 was 180.80 killograms and now, the figure is 167.2 kilograms. Is poverty declining? The national level



figures say that it is increasing but the net availability or the per capita food is declining. Food production is
declining. The distortion in the management, wrong policy and wrong liberalisation policy are causing more
unemployment. And the net result of all these is what is happening today. You have to have a relook at not only the
system but at all the policies as well.

The PDS is one component of handling poverty. Simultaneously, there is Employment Assurance Scheme. You are
neglecting the Employment Assurance Scheme. Employment, poverty and starvation are inter-related. Wherever
there is starvation death, you will find that there is no access to food and that is because there is mismanagement
and unemployment. What is happening?

Now, is food for work so easy to implement? If you say that you are giving so much of foodgrains and by paying
cash, you should get it, then who will transport from one place to another? Who will bear the cost? People are
standing in the queue whether it is Orissa or Maharashtra or the tribal areas of Gujarat. | am not mentioning
particular States but | could. Only ten per cent of the people get jobs. Hungry people standing in the queue from
before sunrise up to 12 noon, hear the reply that there is no job and that they can go back. What should they do?
Day after day, they are standing in the queue because of wrong policy. It is because the Government has no
coherent thinking, no co-ordination and no leadership. Only wrong policy is there. As a result of all these, the
present grave situation has arisen.

| would urge upon the Government to take urgent measures to make available at least 5 million tonnes of foodgrains
free of cost immediately for the grain banks and ask the State Governments to distribute it at the ground level, at
the lowest level like the gram sabha level. It is your job to feed the people immediately without any further delay.

On 18! September, we are to have the meeting of the NDC. You may have a full-fledged discussion not only with
the concerned States but also with all other Chief Ministers and find a way out of this situation. There can be a way
out. | once again repeat that a real and thorough decentralised system, as suggested by Shri M.S. Swaminathan,
can save the country in a big way.

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): Mr. Chairman, today we are again discussing the acute problems
being faced by the poor both in rural and urban areas in various parts of the country due to non-availability of food
grains. For hunger, there is no discrimination between the States. There are hunger and starvation deaths in almost
all the States except a few.

The problem is acute in Orissa. There are starvation deaths in Andhra Pradesh, Gujarat, Madhya Pradesh,
Rajasthan, Maharashtra, Himachal Pradesh, Chattisgarh, Uttaranchal and Kerala. Some States are ruled by BJP
and some States are ruled by Congress and regional parties. That means there is no discrimination for hunger and
starvation. It is mainly due to the wrong policies that have been adopted from time immemorial, one hon. Member
said for the last fifty years, that we have come to this situation. We are not learning from our past experience as to
how to correct the system and as to how to go abouit it.

We say very proudly that our granaries are full and our farmers grow in plenty. Then, why are starvation deaths
occurring? This is happening in far off places as well as in the urban places. There should be some reason. Some
of the pandits have mentioned about it. A number of schemes, like food for work, EAS, JRY, million well programme
and recently annapurna scheme, have been introduced. Out of our anxiety, we are introducing more and more
schemes, but ultimately poverty remains. What could be the reason? What is happening is that where there is really
hunger and starvation, the foodgrains are not reaching there.

As Shri Rupchan Pal said, the Public Distribution System has been over centralised. The granaries are
somewhere else and the people who are hungry live somewhere else. There is a wide gap. In many of
the villages, | have seen that it is not easy to operate the Fair Price Shops.

19. 55 hrs. (Shri Devendra Prasad Yadav in the Chair)

Why are they not encouraged to operate the PDS? It is the main concern in some of the places in some States.
Maybe, it is because of the harassment by the official machinery, or, whatever profit margin that is being given is
insufficient because no trader does business for charity. He does it as a business for himself. But most of the shops
are being operated by private persons. They are not operated by the super bazaars or the cooperative stores. The
coaperative system is existing all over the country. Mr. Minister, you may think of the distribution through PDS
where it is not effective to hand over to the cooperative societies. It could be done at least with the motive of helping
the people. There, the profit motive will not arise.



Some of these schemes have been over-publicised. The Annapurna Scheme has been announced in the Budget of
2000 to provide food security to senior citizens who are above the age of 65 years. By this scheme, 10 kilogram of
foodgrains is given to them per month. This is a scheme in short. But how many people or senior citizens over and
above the age of 65 years are getting this? In Andhra Pradesh, | have seen this personally. You have given a
limited quantity. It is not for the total people who are above 65 years old. What they did was that they distributed
among themselves in every village through the ration system. So, others are coming and asking what is done for
them. There is no answer. If you want to operate the Annapurna Scheme to really benefit the poor people, the
fragile people and those who cannot work, those old people, you should do something more. | am only pointing out
the mistakes in the system. These mistakes are to be rectified. You have to get the census about the old-age
people who are above 65 years, those who are not having any earning capacity, those who are not having any
earning member in their family. Then, it is to be distributed. If it is done, then, some of these hunger deaths can be
avoided. This is one of the things which | wanted to bring to your notice. We are not covering all the people.

We give old-age pension also. This is all given because of hunger and starvation. We give Rs.75 per month as old-
age pension. How many States are regularly distributing this money? You are sending money. But the States do not
distribute it. They distribute it in bulk once in two or three months. What is the capacity of such people? Can they
wait for three months? Why should one go in for an old-age pension of Rs.757? If a worker loses his wages for one
day, he is not able to buy foodgrains. It happens in some of the remote areas where the Scheduled Caste people
are there. This is more prevalent in the areas where the Scheduled Caste people live. Why? They are ignorant,
innocent and away from the mainstream. If something happens on that day, there is starvation. So, this amount of
Rs.75 given as old-age pension is also not reaching them regularly. Some of the States are distributing it as and
when money is available. Maybe, the Minister may be sending it regularly or not. That is also to be checked up. We
must have a long-term grains policy. The stocks should be rotating. We boast that we are having more than 60
million tonnes of foodgrains in various godowns.

20.00 hrs.

We have very huge stocks. | am doubtful, out of which, as to how much stock is made use of. How much stock is
really rotten and how much stock is really good? Can we not give it at a concessional rate instead of getting it
rotten?

The former Chief Minister of Andhra Pradesh had implemented a scheme under which rice was sold at two rupees
a kilo. Even now, the Government can emulate the same so that the burden on stocks can be reduced. Today, we
are paying an interest of Rs.15 crore per day. This interest burden on the stocks is going up. We should calculate
the total cost, interest, losses, etc. and try to dispose of the old stocks. The price of the foodgrains, that is being
distributed, is becoming costly. Instead of that, you should think of some other mechanism of distribution instead of
distribution through centralised system.

Stocks have to be channelised and distributed at various places. It would help us in the maintenance, control and
quality of the stocks. These things have to be looked into. | would like to quote from the reports of various
Committees. In this regard, the recommendations of the report of the Abhijeet Sen Committee regarding public
distribution system may be useful. According to the report, procurement cost, storage cost and interest cost should
not be more than ten per cent of the total cost of the product. Today, it is much more than 15 or 17 per cent. This is
one of the areas where we should bring down the cost. The failure of the public distribution systemis one of the
main reasons for starvation. It is not that India is not having enough foodgrains. We are having surplus foodgrains.
Many States are pressurising the Central Government to lift the foodgrains. For example, Andhra Pradesh,
Haryana, Punjab and even Bihar are pressurising the Central Government to lift the foodgrains. Where does the
fault lie? Fault lies in the fact that foodgrains are not reaching the poor people from the distribution centres.

| would like to make another suggestion. There is malnutrition. Children are the future of our country. Majority of the
those school going children who come from the poor families do not have nutritious food. The reality of the poor
family is that father earns and the whole family has to eat from his income. They go to school without taking food
and come back from school without taking food. The Government should make the mid-deal mean scheme
compulsory. Let the poor children eat. This mid-day meal scheme is one of the answers to avoid malnutrition among
the children of the poorer families.

There is a long history about the failure of our system over the past several years. Now, the information technology
is at our command. Yesterday, we also discussed the telecommunication system. The information is available at
every nook and corner of the country. On receipt of information, we should be able to supply the stocks wherever
these are required. Only then, the public distribution system would work.

Now, there is red tape. | am quoting an example. The other States have also asked for foodgrains. The Government
of Andhra Pradesh asked for six lakh tonnes of rice. But we were not able to send it. Even though so much stock is
available here, we have been able to send only three lakh tonnes of rice. Even that quantity has not reached the



grassroots level because of red tapism.

There had been floods in States like West Bengal last year and also in 1978. Why has Shri Morarji Desai been
remembered today? It is because of the good work that he has done irrespective of party affiliation. When there is
really starvation, hunger, drought or cyclone, you have to make out a case to see that food should reach the
affected place within 24 hours. Then, the system would work. Then only, hunger would be eliminated and there
would not be any starvation death.

Now, | come to the 13! Report of the Standing Committee regarding Demands for Grants for 2001-2002. They
have said that removal of quantitative restrictions also acted as disincentive on the farmers because so much stock
is coming into the Indian continent. The farmers are not getting the remunerative prices for whatever they are
producing. In the long run, it would affect you. In the long run, instead of giving incentives, you are creating
disincentives. The farmers would slowly shy away from growing such crops. They would go for other crops. That is
a dangerous tendency. | would like you take note of this aspect. You should never say that the foodgrains are in
surplus in our country. India is a poor country with a population of about 100 crore. But we are producing only about
200 million tonnes. If you take an average, we are not having sufficient food in this country. Many of our people are
not eating. If they are eating, they are eating partially. Please consider this aspect and encourage the farmers to
produce more foodgrains. If they produce more, then it would automatically be remunerative for them. The
component of the fixed cost per acre for cultivation is the same.

The farmers of Punjab never complain about unremunerative prices. They might ask for more. But in several parts
of the country, they say that the farmers are becoming weaker and weaker. You should double the production by
way of modern techniques. You should learn it from Israel. You talk about drought. In a drought, they will have
minimal rainfall. But they play miracles. They produce good food and that of high value. They are doing it through
drip irrigation, sprinkler irrigation and through various other methods of irrigation. They double the production of
crops. By adopting that system, you can also enthuse the farmers to produce more so that it would be remunerative
for them. More food means that there would be more distribution. Ultimately, you would be able to put a fullstop to
hunger and starvation. In the next three or four years, you must come out with a comprehensive plan for proper
distribution channels so that nobody will die in this country.

It is because we have to hang our head in shame that in a country like this, in this modern age of information and
technology, we are having starvation deaths in all parts of the country, right from Kerala to Jammu & Kashmir. This
thing has to be avoided.

With these words, | take leave of you. Thank you very much for the opportunity given to me.
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"SOLD FOR HUNGER

Her father was on the verge of death, her mother hungry. So, three-year-old Hema was put under the
hammer and sold for Rs.5,000 to a moneylender. With the money, her father survived and her mother
bought a fistful of grains to live another day. So? Do you blame the parents or pity them? Do you arrest
the moneylender or make it mandatory on him to bring up the girl in the best way possible? And what
about the girl herselfa€”so far and yet so near total destruction of self, the family and the social fabric."
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MR. DEPUTY-SPEAKER: Shri Ravi Verma, you have already informed me. Please sit down.

...(Interruptions)
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SHRI K.P. SINGH DEO (DHENKANAL): Mr. Deputy-Speaker, Sir, | thank you very much for giving me this
opportunity. | would like to compliment my young friend, Shri Bikram Keshari Deo for having raised this very
thought-provoking discussion and Shri M.O.H. Farooq, to raise a discussion regarding acute problems being faced
by poor in rural and urban areas in various parts of the country due to non-availability of food grains.

Sir, | share the sentiments expressed by my colleague, my distinguished predecessor in the Defence Ministry, our
former Speaker, Shri Shivraj V. Patil who raised the level of the debate to a statesman-like standard.

Sir, not only must we approach this subject with all seriousness but in a non-partisan way, above petty party politics
for scoring debating points. But | am sorry to say that | do not think, we have lived up to the standard which Shri
Shivraj V. Patil has raised in this debate. It was said Nero was fiddling when Rome was burning. When Hitler
crossed the Maginot Line, he asked whether Paris was burning. Today in India our stomachs are buring.

Today, this is a national disaster alliance, a heterogeneous conglomerate in which all parties, which are in power in
all the States, are ruling here. | think all of us here, should hang our head in shame that for the last fifty years, we
are debating this again and again, trading charges against each other, living in the past but not thinking how we will
have to tackle the present and the future with the vision, the will and direction.

In the last three years, we had disasters, scams and corruption. Three Ministers in my Home State were



unceremoniously removed. | do not know the reason for it. | am told that it is due to corruption. We have been
discussing, over the last three years, deaths, deprivation and starvation, whether it is due to cyclone or drought or
floods. At least, the Finance Commission does not allow us to call it national disasters. So, we call it natural
disasters. It is a play of semantic with English words and English language. Had it been a national disaster, like
special category States, being border areas, with strategic areas, with low infrastructure, with high tribal population,
then maybe, a poor State like mine would have got 90 per cent grants and 10 per cent loan. Sir, only the day before
yesterday, | gave the figures. So, | do not want to repeat them. The Planning Commission formulae and the Finance
Commission dictates are merely approved here in Parliament which prevent us, the 750 representatives of people,
to do nothing but to debate and start trading charges against each other without solving any problem.

In the last 54 years, are we to say that we are not conscious or not aware of the conditions in the tribal dominated
areas in the States of Maharashtra, Gujarat, Madhya Pradesh, Rajasthan and the original Jharkhand starting from
Meghalaya right upto Vlyanad forests of Kerala? Wherever there has been a tribal population that was the original
map of Jharkhand. These pockets have always given us an opportunity to debate here because of the peculiar
situation. Why is it that our planning has not been able to tackle it?

We Indians are helping in the prosperity of other nations. We say 50 per cent IT of America, 50 per cent NASA, 50
per cent ATNT and in Canada and Britain, our Indian people are now Ministers. And yet, we are unable to solve our
problems here. We had Bal Gangadhar Tilak from Shri Shivraj Patil's own area who said that swaraj is his birth right
and he shall have it. We have political freedom now.

Prof. Rupchand Pal was referring to Dr. Swaminathan who brought the Wheat Revolution and Green Revolution.
There is another doctor called Dr. Vandana Shiva. She is neither from BJP, nor Congress, nor a Communist nor a
socialist. She is leading a movement of common people, people who are thinking about the country for anna swaraj.
She has appealed for this in a memorandum to all Members of Parliament. Many important decisions are to be
taken by this Government on food, agriculture, productivity, WTO and then GATT Conferences. It is also to be
examined whether liberalisation has had a detrimental effect on our farming community and agriculture. Why is it
paradoxical? We have always heard of paradox of Orissa being poverty stricken in spite of plenties. Any number of
memoranda have been given to the hon. Prime Minister and to the Leader of Opposition who has sent them to us to
pursue here. Any number of memoranda have been given to MPs and the Finance Commission, Planning
Commission, Petitions Committee. So, these memoranda have fallen on deaf ears.

Otherwise, why are we talking about poverty amongst plenty after fifty years of Independence? This is the situation
today. Hon. Food Minister is present here. Statistics have been given to show how much food grains are in store.
Yet, Member after Member has referred to starvation deaths in States starting from Uttar Pradesh right up to South
with the exception of Kerala where there are no starvation deaths. No State has been left out. So, no State in this
country is free from these deaths. Whether the Government of the day admits it or not, whether the previous
Governments have admitted it or not, it is a fact. It is a moot point. BBC correspondents have been writing about it.
In the downloading from the computer, it says that unless in the post-mortem nothing is found in the stomach, it
cannot be termed as a starvation death. But people are dying because of prolonged mal-nutrition and being
anaemic, as Shri Bikram Keshari Deo was saying. The problem is that there is no purchasing power. The new
Targeted Public Distribution System, the APL, the BPL etc., are just imaginary words and divisions.

We are smug that we have enunciated schemes. We have passed it on to the States. For the last one and half
years, from 1999 October onwards, | have been hearing, whether it is discussion on drought, floods, or cyclone, it is
said that it is the duty of the State Government. The Central Government is feeling so helpless. | was forced to
move a Privilege Motion against one of the hon. Ministers. But unfortunately due to bereavement in the family, | was
not present on the 27 of April. The CAG Report talks about diversion of funds, misappropriation of MPLADS funds,
diversion of cyclone funds and funds earmarked for irrigation projects. We, in the Parliament, are feeling so
helpless. My learned friend, an authority on Constitution, former Speaker of Lok Sabha and former Speaker of
Maharashtra Assembly, Shri Shivraj Patil, quoted articles of the Constitution to show that the Centre does have a
responsibility.

On the 241" of July, the Supreme Court, the highest court of India, has directed the Centre that they cannot allow
any person to die of starvation within the Indian Union. | do not want to quote that. In spite of that, why are we
feeling so helpless? Is no one accountable or responsible for acts of omission or commission? One poor Captain
did not lead his charge in Tololing, in Tiger Hills, so he has been court marshalled by the Army. His name is Captain
Manchanda. His Regiment has got two Paramvir Chakras. But here no one's head rolls. If there is misappropriation,
nobody's head rolls. | have got a paper cutting which states that in my own State, there is a nexus between mill
owner, the civil supply officer, the bureaucrat and maybe sometimes the politician. There is a food mafia. We are
trading charges here in Parliament. We will be trading charges in the State Assembly also. They are not held
responsible and accountable. Their heads won't roll and people will be dying. Why has it happened in Kasipur? We
have been circulated copies of the Chief Secretary's letter to the Collector and the Collector’s letter to the Revenue



Commissioner and to the Chief Secretary. All the MPs from Orissa have got a copy from our Resident
Commissioner. It is harping on technicalities. Mango Kernel has been ground and they want to buy it off. My good
friend, Shri Kharabela Swain mentioned about Minimum Support Price. We buy it from the market, store it for two
years and then sell it at a much lesser rate.

21.00 hrs.

It happened in Maharashtra also that it was not fit for consumption of the humans. So, it goes as the feed. That is
picked up by the mill owners or the middlemen and sold in the market at the rate fixed by the Government. It is the
poor people, the farmer, the consumer, the fellow who goes to the market who suffer. The middlemen and some
other vested interest people gain.

Mr. Minister, you have 600 million tonnes of foodgrains. There is no one to take it. Today, the farmer is doing
distress sale because the Government is not buying. The FCl is not in the market. It was not so ten years back. In
1987, we had one of the worst droughts in this country in the century. Many States including mine suffered. But the
supply management of the PDS was so good that the United Nations in the Labour Conference, where Shri P.A.
Sangma had gone to attend in Geneva, gave India one of the highest accolades saying that our supply
management was such that even in the worst drought of the century not even a single chap died in 1987. The same
Indians are there. The same bureaucrats are there. The same administrators are there. The same planners are
there. Why is it that India, which never produced a needle before independence has been able to produce nuclear
bombs, submarines, aircraft and everything under the sun? Now, the IT sector is thriving. At one time, we were
living from ship to mouth. Today, we are exporting foodgrains. It is an anomaly that when we are exporting it to
other countries, we cannot feed our own people.

In 1985, when Shri Rajiv Gandhi was the Prime Minister, he said that we had 22 million tonnes of foodgrains which
was more than what was required for the buffer-stock. He asked why we did not give it to the poor tribals at a lesser
price. General K. Balram, the then Adjutant General of the Army helped. Shri V.P. Singh, the then Finance Minister,
helped. In Bastar, Koraput and the agency areas of Andhra Pradesh, we could give cheaper grains to the tribal
people. Why can something not be done to prevent the people from dying? There are States which have gone
backward. The old Bengal Presidency, Bihar, Orissa and some portions of Andra Pradesh and Madhya Pradesh
are backward. The Planning Commission must get out of its Kumbakarna sleep or slumber. Do we not have brains
in India? We got the Nobel Prize winners on writing about poverty. Dr. Amartya Sen was a Lecturer in my own
Jadhavpur University. On the developmental economics, he wrote a book. He said that it must be accessible at
affordable prices. He narrated his own experience in Bangladesh and his own experience of India. He got the Nobel
Prize. Yet, we have not been able to provide two square meals to our people. At the same time, we are not
importing it. During Shrimati Indira Gandhi's time, we had not only achieved self-sufficiency and self-reliance but
also we made sure that many schemes for these areas were put there.

Shri Bikram Keshari Deo mentioned about the revised long-term action plan for Koraput to which our hon. Prime
Minister has given a lot of money. | will show you a sheet of eight papers. Eight Members of Parliament are
connected with the KBK districts. The point is that meetings have been postponed. The revised long-term action
plan has still not taken off the ground. People are dying in Koraput and Kasipur. When Dr. Giridhar Gomango was
there, not a single chap died. He was also a Planning Minister here. He was only a Minister of State. At one time,
he was a Deputy Minister of Welfare. When | asked for eight hostels in Dhenkanal district, he gave the sanction.
So, what is so great about sanctioning a few hostels here and there? Why are people dying? Who is going to live in
the hostel? You must first see that they get two square meals a day.

Before 1947, Kalahandi was one time the granary of western Orissa. Rice used to go from there to Raipur and
Visakhapatnam. Why is it that today people are living in deprivation? Why are newspaper reports coming and
saying that children are being sold? Why is it that no one is going to Orissa today? The economic activities have
come down; trade and commerce has come down. It was buoyant during the 1990s.

Why is it slumbering? There is alarming unemployment; there is financial crisis. There are some States which could
not live only on doles. The Planning Commission should not be puzzled. It must come out with a mechanism to
remove the regional imbalance. If there is an all-round development, then India becomes stronger. If Uttar Pradesh
becomes weak, Bihar becomes weak, Orissa becomes weak and West Bengal becomes weak, then India becomes
weak. Therefore, what Dr. Vandana Shiva had written is the same point which Shri Rupchand Pal has made. Fifty
50 per cent of our population are women. It must be women-centred and decentralised planning for our food
security. It must not even be at the district level, it must be at the village level. Food security is national security.

| would conclude by quoting Peter Drukker, the high priest of management. | read it in *Swagat' magazine during my
Indian Airlines flight that the best exponent of management is the common Indian housewife.

*SHRI AK.S. VIJAYAN (NAGAPATTINAM): Hon'ble Chairman, | thank you for giving me an opportunity to speak on



non-availability of food grains to the poor in this discussion under rule 193.

We find floods on one side. Drought on the other side. We witness bumper harvest elsewhere and non-conducive
atmosphere to grow crops somewhere else. Agricultural activities could not go on smoothly. Cultivation is carried on
with hardships. On the one hand we boast of scientific advancement. On the other hand we have backwardness. It
is also true that it is a new era of computers. India has completed 50 years of freedom.

Basic problem that affects people is the problem to get enough food. All of us have failed to attend to this basic
problem in a satisfactory way. We have been finding fault with one another. We have not heeded to the complaints
of the needy. We have ignored the feelings of the hungry masses.

We could achieve self-sufficiency in food production through our efforts styled as green revolution. But we failed
again in the distribution front. At a time when we had acute food grains shortage we got grains under PL 480.
Instead of solving the problem of hunger through proper distribution, there were criticisms.

Today we find many States being compelled to stop forthwith the free distribution of power to farmers. It comes
under attack now. We fail to understand that we could achieve self-sufficiency through the scheme to provide
electricity free of cost to farmers.

Our leader and four time Chief Minister of Tamil Nadu Dr Kalaignar stresses the need to continue with free supply
of electricity to farmers. He has been highlighting the point that agricultural activities to go on uninterrupted assuring
opportunities to agricultural labourers alongwith the farmers while ensuring food production. Poor can be better fed
with the creation of guaranteed employment.

In our agro-economy, long term perspective plans like Ganga-Cauvery link canal scheme ought to have been taken
long back. When Dr K.L. Rao was our Union Water Resources Minister, he was advocating the need to take up
Ganga-Cauvery link canal scheme. In order to obviate the need to spend heavily going in for a huge investment, he
suggested a way out. He said that daily wage labour could be fed with food till the completion of the project and
such labour could be provided with cultivable land on either side of the link canal towards settlement of wages for
their labour. Years have passed by. The Ganga Cauvery link scheme has been shelved.

Had we implemented that scheme, there may not be floods on one side and drought on the other side. Even now
we could take up that gigantic scheme which would ensure an uninterrupted irrigation, continued food production
and over flowing job opportunities. | wish the Centre and its present Water Resources Minister would give thought
to it and reconsider to take up Ganga-Cauvery link scheme.

Two years back, both in Uttar Pradesh and Guijarat, certain non-governmental organisations helped farmers to
conserve rainwater and succeeded in increasing food production. But we have failed to spread this message to all
the farmers. The new technique developed could have helped farmers all over the country.

We find poverty and hunger in this country and the solution to this vexing problem is also there already. Everyone is
born not only with a stomach but also with two hands to resort to labour and earn their livelihood.

We have abundant natural resources. But we have not tapped them properly. Unlike cold western world, as a
tropical country we have a conducive climate to cultivate round the year.

Poverty lifts its ugly head here and there every now and then. Who is responsible for this? It is needless to ask
whether it is those who sit on this side or on that side of this august House. This debate will not be of any help to
anyone who goes without food. This debate will not move the hungry masses.

Every year we present Budgets. We have been spending on 20% of the population about 80% of our revenues.
This lopsided approach came in the way of under privileged people from improving their lot. We need to have long
term plans and perspective plans.

At least from now on we must take up 5 year plans that would ensure the availability of enough food for the hungry
masses. People oriented plans must be evolved to help the people acquire enough buying power.

Our basic needs must be met with a coordinated production and distribution. Only then we will remove hunger on
one side and indigestion on the other. We may tend to ask whether it would be possible. We are in a new
communication era. What happens at one end of the country could reach the other corner within minutes. Hence it
is possible to evolve a viable coordinated approach to alleviate poverty.

We the members of this august House must forget our differences and must sit back with a unified sensibility to
think for the poorest of the poor. Let us evolve long term plans to augment food production to ensure proper
distribution while taking care to enhance the buying capacity of people especially the hungry masses.



With this | conclude, thank you.
(*English translation of the speech originally delivered in Tamil.)
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SHRI P.H. PANDIAN (TIRUNELVELI): Mr. Deputy-Speaker, Sir, thank you very much for giving me this opportunity.
On behalf of AIADMK Party, | would like to participate in the discussion about the hungry and needy people of India.

Sir, a great freedom fighter and a Tamil poet, Subramania Bharati, has sung in Tamil:

"Thani Oru Manithanukku Unavuilaiyenil
Intha Jagathinai Azhithiduvom. "

It means that if a citizen is not able to get food, the world should be destroyed. The freedom fighter, Subramania
Bharati has sung like that. On the centenary celebrations of Subramania Bharati, my late leader, Dr. M.G.R.
announced the 'Nutritious Meal Scheme' to feed the young hungry people in India.

Now | could see that the people in the States of Andhra Pradesh, Chattisgarh, Gujarat, Himachal Pradesh,
Karnataka, Maharashtra, Madhya Pradesh, Orissa and Rajasthan are feeling hungry. What steps the State
Governments and the Central Government have taken so far to eradicate people's hungry? When they asked for
bread, you cannot offer cake. The Government of Andhra Pradesh has said that they have made improvements in
high technology but there is starvation death there. In respect of other States also, they show progress of
improvement in other fields but there are starvation deaths. This is a different belt of India about which we are
speaking.

Sir, as pointed out by Shri Shivraj V. Patil, the Constitutional obligation on the part of the Central Government and
the State Governments is to guarantee adequate means of livelihood. It is a Constitutional guarantee, Constitutional
duty, and a Constitutional obligation on the part of the Government. If a citizen is hungry it is up to the Government
to feed him. The Government cannot say, look here, we have no food.

Now, there is availability of food stock. There is buffer stock. | would like to point out that the stock of rice and
wheat as on 1-7-2001 in the Central pool against the prescribed buffer stock norms of foodgrains is, 227.51 lakh
tonnes of rice and 389.20 lakh tonnes of wheat. The total stock is 616.70 lakh tonnes. With this availability, how are
these people feeling hungry? Why should there be starvation death?

| say when the Executive failed the people, the Supreme Court had come into play. The Executive failed the people.
The political executive has not discharged its Constitutional obligations towards the poor hungry people in these
States. That is why, the Supreme Court while delivering a judgement said, 'you must open the closed PDS shops.'
What happened to those PDS shops closed in these States? There are godowns full of rice and wheat. There is
availability of food. There is availability of these foodstuffs--rice and wheat. Under whose custody is it? It is in the
custody of the Central Government and the State Government concerned. So, there would not have been
starvation deaths if the Government supervised the Public Distribution System correctly.

| would point out that during the year 1999-2000, the Government of India announced the Annapurna scheme for
the aged, the senior citizens. Every citizen will become a senior citizen. Then they have guaranteed 20:10 kilograms
of foodgrains per month. After that, the Government has restricted to 20 per cent beneficiaries. Eighty per cent of
them are not being accommodated. The Government's godowns have buffer stock. They are not able to feed even
the 20 per cent of the senior citizens. | talked to Shri M. Venkaiah Naidu, the Minister of Rural Development. He
also conceded to that fact. They have restricted it to 20 per cent. So, the slackness on the part of the Government,
the inability to govern and the inability to manage the food, caused these artificial scarcity.

This artificial scarcity is the cause of these starvation deaths.

| would like to say that when people die of poverty, unemployment is also one of the causes. The youths are
unemployed and the poverty situation has not been alleviated. You have poverty alleviation programmes. What
happened to those programmes? Poverty is the direct cause of all delinquencies and crimes. The Government is
responsible for the maladjustment of individuals in society. When stocks were available in plenty, the Government
closed its eyes — | do not know whether it is culpable or negligent.

The hon. Minister often answers questions on this issue in this House. He has given the age-wise break-up of
stocks of foodgrains, of wheat, rice and paddy, with the FCl as on 30.6.2001. The stock of up to first two years is
76,09,286 tonnes; for two to three years, it is 23,51,752 tonnes; and for three to four years, it is 9,37,090 tonnes.



These are the age-wise break-up statistics of stocks. For four to five years, it is 2,24,470 tonnes. These stocks
would become rotten. When these age-wise buffer stocks of foodgrains are going to be destroyed, they would not
be of any use to the people. The Government has wasted these foodstuffs and because of wastage people have
starved.

We are not lagging behind in agricultural production. India is in the forefront of agricultural production. We have
enough stocks. We do not need to import. We have enough stocks but the Government is not able to feed the
people with those stocks. The foodstuffs have not reached the common man. The foodstuffs lying in the godowns in
buffer stocks do not reach the common man. Let the Government wake up, open its eyes and see the people.

We are now talking about the hungry people and the Treasury Benches are empty. Nobody takes interest in this
discussion. When we talked about disinvestment, there was a full crowd; when we talked about industrialisation,
there was a full crowd. The whole House was present during such discussions.

Who is responsible for these starvation deaths? It is the Government that is responsible. They must allocate stocks
for the Food-for-Work Programme, which expires on the 30th September, 2001. It should be extended to all the
States till the time the needy are satisfied. | hope, the hon. Minister would extend the deadline beyond the 30th
September, 2001. He should extend it perennially because these States are drought-prone and they succumb to
natural calamities.

Regarding the Judiciary stepping into the shoes of the Executive in the matter of these buffer stocks, taking note of
starvation deaths despite overflowing Food Corporation of India godowns, the Supreme Court asked the six
drought-prone States to take immediate steps to make the closed PDS shops functional within a week. The
Government should have directed them to make the PDS shops functional within a week. Without meaning any
disrespect to the Supreme Court, it is the duty of the Executive. They must have directed the States to open the
shops. Are they accountable to the Court? They are accountable to Parliament.

Th executive has failed in its duty to account itself to this House, to this Parliament.

There is a famous case in Mumbai -- Olga Tellis case. All the lawyers know about it; | think, Shri Shivraj Patil knows
about it. Right to life is guaranteed in article 22 of the Constitution. In those days, right to life was interpreted
against preventive detention. In this Olga Tellis case, it was interpreted in this way by the Supreme Court. Right to
life includes right to live and eat. This right is available to all the people of India. It is up to the Central Government
to enforce this right, to guarantee this right, and to protect the people from the onslaught of any grabbing or
anything like that.

Sir, the Government has not followed the Directive Principles of State Policy. Had they followed the Directive
Principles of State Policy, these States would not have been affected. Before going through other provisions of the
Constitution, the Government should read the Preamble. What does the Preamble to the Constitution says? It says
that the Government must ensure economic justice. This is not only economic justice, but also social justice. The
people must live in the society. This Government has not acted in accordance with the provisions of this Preamble
and articles 39 and 47. Hereafter, at least, let these six hungry States be fed. Let these six hungry States be looked
after by the Government, especially because this disease called hunger should not turn into anger in any of these
States.

As far as our State is concerned, we are governing it as per the expectations of the people. In Tamil Nadu, there
was no starvation death during any of our regimes. Right from 1967, there was no starvation death. The people do
not steal or pilfer the bufferstocks.

Though this matter does not pertain to the Southern part of India, it is pertaining to this belt, as Members of the
Indian Parliament, we share the views of all the Members, like Shri Shivraj Patil, Shri Rupchand Pal and others who
have expressed their views. We share their views. We want the people to be fed. We want the people not to suffer
from hunger. They should not be after food. It is not Ethiopia. We have a lot of wheat and rice; we have enough
foodstuffs. Despite having a large bufferstock, this Government has failed in its duty. However, the Government
should hereafter be responsible and discharge their constitutional obligations properly.

SHRI PRASANNA ACHARYA (SAMBALPUR): Mr. Deputy-Speaker, Sir, | will not deliver a very long speech, nor will
you permit me to do that. | will discuss the whole thing in two parts.

As you know, the scope of today's discussion arose out of the news item that appeared yesterday and today in
some of the print media and also the electronic media regarding the alleged starvation deaths in Kashipur block of
Orissa. As | belong to that State, | think, it is my foremost duty to make the picture very clear.

Sir, my apprehension or my feeling is that a systematic attempt is being made to present a very bad picture of the
State, to defame the State Government which has been, during the last 15 months after assuming the power in the



State, trying its best to deal with the very crucial situation in the State that has been inherited by this Government
from the earlier one.

Sir, yesterday and this morning | tried to contact some people as well as some State Government officials over
phone. | confidently and stoutly deny that there has been any starvation deaths in that area. People have died.
People have died the day before yesterday and also some 15-20 people had died a few days back. The State
Government, in the mean time, has sent a high level official team to the area. Proper verifications have been made
and the deaths that have occurred in the few villages in the Kashipur block are not owing to starvation.

Sir, this area is an adivasi dominated area. People have some peculiar food habits here. They take mushroom
curry. Mushroom is not a major food. Sometimes this mushroom gets poisonous. These deaths are due to food
poisoning. Again, it is the habit of the people of this area to take the mango kernel in the form of powder and paste.
They keep it for a pretty long time and they get poisonous. So, these deaths are purely accidental and due to food
poisoning and nothing else.
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SHRI PRASANNA ACHARYA : Sir, it is her constituency. A lot of measures, since Independence, in the meantime
have been taken by the Government. Although there were around 4,000 people who were getting old-age pensions,
now another 500 people are being provided with old-age pension. Programmes under the Employment Assurance
Scheme are going on. Test Relief Works are also going on for the last so many months. So, it is not correct to say
that people are dying there because they do not have any work to do or they do not have any food to eat.

Sir, | would like to go to the background of the situation a bit and, | think, it would not be out of context here. This
undivided Koraput district, of which Kashipur is a block headquarters, is a part of the KBK - the undivided
Kalahandi, the undivided Bolangir and the undivided Koraput. When Shri Narasimha Rao was the Prime Minister
and the Congress Government was in power | do not wish to politicise the issue, | want to keep the whole thing
above politics, it is @ humanitarian problem - at that time a KBK scheme amounting to Rs. 5,000 crore was
announced. As the hon. Member from Kalahandi was mentioning, this scheme did not take off. The Government of
Orissa had again sent a revised long-term action programme for Rs. 5,500 crore. To me, the whole KBK scheme is
nothing but a misnomer. It is nothing but totalling of the regular plans and programmes. There is nothing additional
in it. It is only an addition of a few hundred crores of rupees.

Sir, after fifty-three years of Independence, we know who are the people who are responsible for this. It is the same
people who are making much hue and cry about starvation deaths in Kasipur block. They were ruling the State; and
they were ruling this country. Nothing concrete was done by them.

Shrimati Sonia Gandhi, the Leader of Opposition, yesterday in 'zero hour’' mentioned the starvation deaths and had
said a lot of things which generated this discussion. | want to take this House back to 1966. In the year 1966, there
was an acute famine-like situation in Orissa, particularly in the area of Koraput and Kalahandi Districts. Madam
Gandhi visited that area and took the opportunity to taste the leaves the adivasi people ate. After decades of that
incident, nothing had changed there. Again in the year 1987, the late Rajiv Gandhi the then Prime Minister visited
the area along with Shrimati Sonia Gandhi. They also tasted the food the adivasi people were eating. That incident
was published in the national newspapers and the international media. A lot of things were said then. Nothing
happened after that. | do not deny that there is misery in that area of Orissa. Orissa as such is a backward State. As
there is misery in Chhattisgarh, in major parts of Madhya Pradesh, and in other parts of the country, there is misery
in the State of Orissa. There is no denying the fact that there is poverty in the State. But this poverty has not crept
in overnight. My point is, let us rise above the politics. Let us take ourselves above political considerations for a
while and find out the reasons. Let the Central Government get itself involved in this problem. Let it take the State
Governments into confidence. Let there be some real thinking on the whole problem.

We are discussing the Public Distribution System and the failure of the system. There are many PDS shops in
Kalahandi-Koraput-Bolangir area. Yet, there are allegations that people do not get rice. Why? | was listening to the
speech of our former Speaker, Shri Shivraj Patil, with rapt attention. | do agree with him. | do not say that nothing
has been done in this country during the last fifty years. Yes, we had been successful in bringing the Green
Revolution. There is no denying the fact that there is plenty of production of foodgrains in the country. But, during
the last fifty years, what systems have we evolved to make the foodgrains reach the starving poor man? Are not the
people who have been in power in this country for such a long time, responsible for this situation? During the last
fifty years, what have we done to enhance the purchasing capacity of the people? During the last fifty years, what
have the Governments done to improve the financial condition of the downtrodden people in the rural areas of the
country?

There may be plenty of food available, there may be a number of PDS shops located in backward areas, but,
unless we enhance the purchasing capacity of the people, rice and wheat in those PDS shops will not be able to



reach the hungry mouths. Therefore, we have to look into the whole problem afresh. | do admit that there are a lot
of defects in our Public Distribution System. Starvation deaths were reported to have taken place in Koraput
District. It is around 350 kilometres away from Sambalpur, the area | hail from. There is rasta roko agitation held by
the farmers there. There was a road blockade, there was a meeting, and there were threat of self-immolations by
the farmers. It is all because it is a command area and there is plenty of production there but there is nobody to
purchase the paddy. There is distress sale of paddy going on there. | had, in my letter, drawn the attention of the
hon. Food Minister also to this. The Food Corporation of India sat tight on it, taking the plea of lack of storage
space. Thousands and thousands of tonnes of paddy got piled up on the streets and in different marketing yards.

There is no FCI people to purchase it. This is the position there. Where does the defect lie? We have to find out the
defect prevailing in the system and remove it.

So, it is my sincere appeal to the Government of India, it is my sincere appeal to the hon. Minister of Consumer
Affairs and it is my sincere appeal to the hon. Minister of Agriculture that they have to have a fresh look at the whole
problem. If we all go on trading charges against each other and go on only just discussing this famine issue in every
Session of Parliament, there will be no end to it.

Therefore, it is my sincere request to the Government of India to take all possible steps regarding better public
distribution system, procurement of paddy, and implementation of different developmental labour-oriented and
employment-oriented works. Let the Union Government take into confidence all the State Governments and
immediately convene a conference of all the Chief Ministers to discuss afresh on this acute problem that is
prevailing in our country.

If we show a very lethargic attitude towards all these problems, the progeny will not forgive us, the farmers in the
rural areas will not forgive us and the common man who is starving for food will not pardon us.

Therefore, again, it is my sincere appeal to the Government of India to look into the problem afresh in a different
outlook.

With these words, | conclude.
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SHRI K.H. MUNIYAPPA (KOLAR): Mr. Chairman, Sir, thank you for giving me this opportunity.

This is a very vital issue raised by the Leader of Opposition and my party leader Shrimati Sonia Gandhi yesterday.
Again, it is at her instance that it has come up for this discussion under rule 193. | have to make only two-three
points; | would not take much time.

The co-ordination between the States and the Centre is more important. When there is a buffer stock, it has to
reach the people who are suffering. It is a shameful matter for the country to have starvation deaths. We have to
recollect what happened in 1965-66, when Shri Lal Bahadur Shastri was the Prime Minister. The situation in the
country was worse because of droughts. At that time, when we were in a bad position, the United States of America
provided a little bit of assistance by giving foodgrains but he declared, "We have to live with one meal for one day
for one week; and we have to stop using power after nine o'clock. We will not ask anybody for food. We will
become self-sufficient; we have to maintain our dignity and decorum. We should not beg.' That was the decision the
Government took to maintain the dignity and decorum of India in the outside world.

Today, that is not the position. We have attained self-sufficiency in foodgrains. This shows the incapacity of the
Government in distribution of foodgrains and co-ordinating with the States, irrespective of the parties in
Government. This is what is happening. As a result of starvation deaths, India's dignity and decorum will go down in
the eyes of the international community. That is why | would like to make two suggestions.

Even today, the Government can expedite action wherever foodgrains are badly needed. They should take care of
the drought affected areas. They should immediately call the Chief Ministers of all States and find out the position.
The Central Government should come forward and call the Chief Ministers to find a solution immediately.

As far as Karnataka is concerned, | would like to thank the hon. Minister Shri Shanta Kumar. He has given a
support price 3.79 lakh tonnes of maize. Otherwise, we could not get even the cost of production from the traders.
The traders are asking for Rs.250 per quintal. By giving a support price of Rs.445, the sale price is now Rs.405.
So, he has helped the farmer. There are another 20,000 tonnes in stock. | would request the hon. Minister to clear
that also because it is under the control of the FCI. That would solve all the problems of Karnataka. Also, the hon.
Minister of Rural Development has given an assurance when the Chief Ministers met the Prime Minister that one
lakh tonnes would be released.



It has not yet been released, and | would request you to release that. On this drought issue, we have also
represented to the Prime Minister requesting him to give an assistance of Rs. 903 crore. Out of the available funds,
the Chief Minister of Karnataka, Shri S.M. Krishna, is doing his best. This is a very severe drought. Earlier, we have
never seen such a drought in Karnataka, and we are facing problems now. Therefore, the request made by the
hon. Chief Minister should be considered at the earliest and the funds should be released immediately.
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DR. V. SAROJA (RASIPURAM): Hon. Chairman, Sir, | will speak very pointedly. Firstly, will the Government come
forward to set up a community food grains storage facility in my constituency from the MPLAD scheme within a
stipulated period of time?

The NDA Government has given a note about its achievement for the last one year. However, in this regard, | have
certain clarifications to ask. | hope the hon. Minister will consider them.

In regard to the National Storage Policy, is the Government providing all necessary facilities for the bulk handling of
food grains?

To discourage the import of food grains into the country, they may fix 60 per cent tariff on wheat and 80 per cent
tariff on rice.

Similarly, what are the steps taken to revamp the targeted public distribution system through six-point strategy
including the provision for social auditing system through involvement of Panchayati Raj institutions and setting up
of a Vigilance Committee?

So, Mr. Chairman, Sir, | would urge upon the Government, especially, the hon. Minister of Consumer Affairs, Food
and Public Distribution to kindly give humanitarian consideration on the issue of starvation deaths and take all
possible steps to help them.

With these words, | conclude.
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AN F O Hehet F A1 TE @ 1 Wbt 8, et <1 7 | 9 fiver € 39 R W aver feR o @ @ ik w9 aga Siedt 39 99 ardt
®I, 3 AR T B 39 Raved 31 $9@ S | e 8 9dd €1 999 fg S arean @ @ At it S o e fiegd de wer
6 v e 78 ft ® 5 25 fhell v IR @l @) &I diax sHE T &, fe & tger oy R @ fr g X wEN et Ty
3R T oeHt Tl AR AR, FH W FH AR IR IUD! S o DI GE a1 Ao O AN A Hel {6 §HE g 8, DA 6, G [Hal
Wierl € $iY B Wierl & 3 TT1 BT €, T8 ol AXhR DI BT & I8 ftres g Al Wier 1 =ied & dl 98 Giel Ahd &1 AR XD
TH aX H faogpal SRR & Wiy 59 fuved & g e ared € i § W g 5 uw aga weayrl &9 €1 36 HNis Wa & @l ad S
3@ o vdfive & forg ft v Bad $9 HR A 21 39 HM B g AR B WUF B SUGE B & Al AT Bl Dl @t ff Beft A 89 Hawn
U Grjfed fFreay & 6 wE W@ 7 8, $E W T 7 8, 89 99 A8 B WK B Gbd &) # R g=gae Hem 6 e S gEe &y ok
# fiox Rrgarw Ramar § & it wra=n oo avaa @1 8, St W 9 e a1 91 9 80 &M a1 %2 € 3R Ar S omee gee 3 € S Reaw
3R areareA fadr € Sww Aw favaw ofik gg gon 2

Il BT GIHT AU B9 o7 B B BT 3R A0 e | e & ednT & 89 59 AT 61 8ip B B BT Ha |
23.45 hrs.



The Lok Sabha then adjourned till Eleven of the Clock

on Friday, August 31, 2001/Bhadra 9, 1923 (Saka).




